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PuBLIC ANNOUNCEMENT

Published on The Financial Express Mumbai, English and Navakal — Mumbai Marathi on 03/05/2023

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
CALVIN ASSOCIATES PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Calvin Associates Private Limited
2. Date of incorporation of corporate debtor 16/12/1985
3. Authority under which corporate debtor is incorporated / | RoC-Mumbai
registered
4. Corporate Identity No. / Limited Liability Identification No. | U51100MH1985PTC038339
of corporate debtor
5. Address of the registered office and principal office (if any) | 107 Niranjan, 99 Marine Drive, Mumbai
of corporate debtor 400005
6. Insolvency commencement date in respect of corporate | 28/04/2023
debtor
7. Estimated date of closure of insolvency resolution process 25/10/2023
8. Name and registration number of the insolvency professional | Name — Rakesh Bothra
acting as interim resolution professional Reg. No.
IBBI/IPA-001/1P-P-01758/2019-2020/12675
9. Address and e-mail of the interim resolution professional, as | Address - 119- A, 1st Floor, Vinay Bhavya
registered with the Board Complex, 159, C S T Road, Kalina, Santacruz
East, City - Mumbai, Maharashtra -400098
Email — ip.rakeshbothra@gmail.com
10. | Address and email to be used for correspondence with the | Address same as mentioned on point 9
interim resolution professional Email id — cirp.calvin@gmail.com
11. | Last date for submission of claims 12/05/2023
12. | Classes of creditors, if any, under clause (b) of sub-section | Name the class(es) —Not applicable
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms for submission of claims with | Form B — For Claim by Operational Creditors
proof Except Workmen /Employee
Form C- For Claim by Financial Creditors
Form D — For Claims by A Workmen or an
Employees
Form E - For Claims by Authorised
Representative of Workmen and Employees
Form F — For Claims by other Creditors
(b) Format of Forms / Details of authorized | Web link:
representatives are available at: https://ibbi.gov.in/home/downloads
Physical Address: same as mentioned on point
9

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench-IV has ordered the
commencement of a corporate insolvency resolution process of the Calvin Associates Private Limited on
28/04/2023.

The creditors of Calvin Associates Private Limited, are hereby called upon to submit their claims with proof on
or before 12/05/2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
sd/-

Date: May 2, 2023
Place: Mumbai
Reg. No. IBBI/IPA-001/1P-P-01758/2019-2020/12675

Rakesh Bothra
Interim Resolution Professional
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Module import curbs to hit solar projects

ABHINAY KUMAR
Ahmedabad, May 2

WHILE INDIA AIMS to install
a renewable energy (RE)
capacity of 500 GW by 2030,
a section of solar developers
are worried over the
Approved List of Models and
Manufacturers  (ALMM),
which they think have
increased prices and reduced
the supply of solar cells and
modules.

Only Indian companies
have been listed under
ALMM, making it impossible
to import cheaper modules.
Speaking to FE, Sunil Bansal,
president, Rajasthan Solar
Association (RSA), said the
decision toimpose Basic Cus-

tom Duty on PV Cells and PV
Modules was “ill-conceived."
India's RE plan for 2030
includes solar energy of
280GW, and 40 GW of this

will come from Grid Con-
nected Solar Rooftop Pro-
gramme and 30.8 GW under
Pradhan Mantri Kisan Urja
Suraksha evam Utthan

Mahabhiyan by 2026.The
steep levy of duties has
impacted plans of commis-
sioning solar plants because
of which many plants became
unviable. “Even the Rooftop
scheme and Kisan Urja
schemes are performing
badly across the states
because the government has
not taken into consideration
the demands of all stakehold-
ers,” Bansal alleged.
Commenting on grid
connectionand energy trade,
Bansal said, “Building a
national grid is one thing but
there is no enthusiasm for
buying the excess power.
Even the Net Metering sys-
tem is allowed for connec-
tions up to 500 KW only,

beyond thatall the consump-
tion and production is on a
real-time basis."

Striking a positive note,
Surat-based solar module
manufacturer Navitas Solar's
Director Vineet Mittal said,
“Solar energy has become a
large movement globally and
the manufacturingis shifting
gradually towards Asia. Look-
ing at the government's ini-
tiatives and future targets, it
can be said that the solar
energy sector has a bright
future ahead." He also said,
“The government is support-
ing the industry by creating
demand and also protecting
it by imposing duties on the
imports of solar cells and
modules."When asked about

the future viability of solar
energy, Mittal said, “The other
emerging areas of renewable
energy will not be competi-
tors rather they will be com-
plementary energy sources
for solar energy.” Echoing
similar sentiments, Bansal
added that “ solar energy is
economicallyviable asit costs
less than Rs 3 /unit.”It may be
mentioned that the recent
data by MNRE shows that, as
of March 31,2023, total solar
installation capacity in the

HIGHER PENSION
EPFO extends due date

for filing applications

SURABHI
New Delhi, May 2

IN A RELIEF to many pension-
ers and subscribers, the EPFO
on Tuesday extended the last
date for submitting the appli-
cation for higher pension to
June 26.

The earlier deadline was

May 3.“Many representations
have been received from vari-
ous quarters seeking exten-
sion of time. The issue has
been considered and it has
been decided that in order to
provide a larger window of
opportunity. The timeline for
filing applications would now
betillJune 26,2023,”the EPFO
said on Tuesday.

country is 66.78 GW.
Rajasthan, Gujarat and Kar-
nataka are the top perform-
ing stateswith an installation
capacity of 17.05 GW, 9.25
GW and 8.24 GW respec-
tively.

E-AUCTION SALE NODTICE
M/s Lavasa Hotel Limited - IN LIGUIDATION

Reqd. Office ; Hincon House Lal Bahadur Shastri Marg Wikhrol West Mumbai -200083
CIM No: US5100MH200TPLCITIT28

Nolica is herehy given o the public in general in connactiamwith Oation & - Sale of corporate dabior
a5 3 paing concem & Option B — Saleof Plant & Machinary, Kitchan Equipment's and Mavable

Furrifure andFifures owned by the carparate deblor MYs Lavasa Holel Limided - bn Liguidation
urder the Insohency and Barkruplcy Gode 2016 and regulatombes-untdes, in possession al and
offesad by e Liquidatar, appoinded by theHon e MOLT, Mumbai vide arder dated 23ed January
2023 Order copy uploaded an Bih Feb 2023)

Date & Time of Auction Satunday 3rd June 2023 (wih unlimeted extension of

& Minufes ech)

Oplion A fram 171:008M 1o 12:00 Naon (151 Praferancs)
Dwption B from 02:00 P to 0400 P (# Qpticn & is not
successiul)

Wednesday 170 May 2023

S. E. RAILWAY — TENDER

E-Tender Notice No. & date : E-Dy-WW-
Rehab-BOXNHL-Re-2, Date- 28.04.2023.
E-Tender is imited E:n_.r Dy. CME -:'l.l".l'agnn.v.l
Flnaragpur Workshaop, 5. E Radwiay, o and
an behalf of the President of India far the
following work before 15.30 hrs. on the

EAST COAST RAILWAY

DELHI / GURGAON

FOR INDUSTRIAL PROPERTY

. SALE /RENT .

Tender No. eT-M-OBHS-PUI-10-2023

YT .8 oM BOARD
HOUSEKEEPING SERVICES & LINEN
DISTRIBUTION IN PURI BASED TRAINS

FORAPERIODOF D2 (TWD) YEARS.

SubTESSIon of ERgIGay

Do k
date mentioned agains! item and will be Advertised Value [7) : LIS R Rors-R: S “ nvn E “I Hnn DEIEIIJET;iLﬂ of Qualified Bidder | Tuesday 2%nd May 2023
epened al 15.30 hrs, Name of the work : EMDCAEY = W0 E00.00, . Tandar Inspection of Assels of the GO | Tuesday 30T May 2003 {between 108 1 APM)

Document Cost (T} : 11, 800/-, Period of
: 24 Months.

Start Date : 05.05.2023
Closing Date & Time ; EiRERIE TN
19.05.2023,

Manual offars are not allowed against this

Last Dale for EMD araunl
Rddress af the Limgicatar far
COrmespondence

MNTPC Limtited i india's largest integrated energy company with indtalled capacity of
F2,304 MW and has presence in the entire value chain of the power gemeration
business. Commensurate with our country's growth challenges, NTRC has embarked
upon anambatiows plan to attain a total installed capacity of 130 GW by 2032,

Rehatilitation of BOXMNHL wagons.
Approx. cost of the work : ¥ 38,3475,
G677 &0 including GST @ 18%. Earnest
money : ¥ 2067 4000-, Date & time of
closing e-tender @ 22 05 2023 at 15.30
hrs. Wabsite Particulars & details @ www,

Thursdy 151 June 2023 [H 5 P

Pramad Kumar Dokaria, Office Mo 513, 58 Aoar,
andharva Galada, Amanara Pipeline Road, Hadapsar,
Mundiras, Fung 411056 Ermail - ciplavasaholelmomsd.com

Completion
Eidding

PACE CITY
INFOCITY
IMT MANESAR

Basic Dascrplion of Assets and Properties far 3alafransher i quction {Amaundin Rs.)

NTPC is looking for Executives in the function of

f tendes and any such manual offer receiwed R i |
ireps.gov.in Interested lenderers may visi enidsirbiialcppi ' Company Secretary at the following levels: Lo Sorinfice = i
wabsite v ireps.gov.in for full details! Complete  mformation ncludi annl - -

S B - ng e-iendar \. Ganeral Mannosr{ES Lavell S bale 0d Corporate Debtor as a 1,00,00,000/- 10,00,000/ 3, 00, D0y -
:Eﬁzﬁ:gﬁ;ﬂ?ﬁ:znlfﬁigﬁ:;zﬁ gﬁ:iﬁﬂzswﬂmg'm?ﬁ::m?ﬁ&ﬁ FLDT & BI.“I.DIHE Fun EALE L Soe '.HE' — ki LO0CGai) JREEr HNE 22}
: . S = = 50,53, 00y- 9 09, D0, 2,00, D0y -
cas no manual tenders for this work will be | Sr_Divisional Mechanical Engineer, ‘2. Deputy General Manager (E7 Level) - 01 Post nly .'l.ﬁ-:].auﬂle Plant and Machinery,
accaptad. {PR-111) PR-17/0723-24 Khurda Road 1000, 4000 sq. mtr, 2 Acre, 5 Acre, 10 Acre % Aselstant Officar (0 Lavall -0 Pusks Kilchen Eguipment and Movable
H“ILDIHE an REH'I' ! Furnilue and Fislunes sfuated al
__ : T . T —_ — - L8] Required Qualkfication: Mamber of ICSI {Institute of Company Secretarias of Indla) Forlune Selecl Halel, Daswe Circla,
I 9e 9T HEEnl == Trew d@a e 25000 to 50 000 Sq.ft. T — Livasa, Pune (Refer Hots 3)
‘:"' g—T, T WA "0, W —— .
= e _|r"'r::‘_5f1:_ :_i_;_;:i;E_ﬁ:T_E"T__?:: i 100 000 tn 200 000 sq,ft. Interested candidates should log on to our website careers.ntpc.ooin or visit Terms and Condition of the E-auction are asunder-
$¥r=t: upsugarfed@yshoo.co.in TTETEE | www.upsugared.ong LAND FOR SALE careers section at www.ntpc.coin for viewing the eligibility criteria, experience 8 1. E-Auction will be conducted on “ASIS WHERE 15", “AS IS WHAT I5™ and “WHATEVER THERE
THIF : Peipges O0E Faie 041.052023 requirement, full text of the advertisement and for applying. Only online mode of 53 15" & “MO-RECOURSE hass thraugh approved sarvice provider E-Procurement Technologles
- SHEHT TERM TENDER NOTICE DEI_HI Tu ““MHAI HE“ HIEHWA‘; application will be accepted. The online application portal will remain open £ Limited{Avction Tiger) om it's e-zuction plationm bilps://neitasction. aectiontiger.net
e T s T Ty b e _ from ©5.05.2023 to 19.05.2023. Any further addendum/comigendum/updates e 2. Tha Complets E-Auctian Process Information Docurment containmng details of the Assets, onfine e-
On e e-fenders are invited from manufacturers!Authorised dealer (as per details givenin 10 Acre to 50 Acre & More will anly be published on our website, i auction Bid Form, Declaration and Undertaking Form, Genaral Terms and Canditions of anéine

tender documants) for supply of Plate type heat axchanger, Auto condensing system
& 1750 Kg/charge Cenfrifugal machine & Authorised distributor & channel pariner
also in Juice mass flow meter system 1o various Cooperative Sugar Factories of LLP.
The e-tender documents with detailed specifications, make terms and conditicns atc. can
be downloaded from - tender portal hitpofetenderuponic.in & federafion website
www. upsugaried org. tima o time. The Managing Director Fadaration resarves the nght to
cancel any or all bids’annul e-bidding process withoud assignang any regson o & decision

of Fedaration will be final & binding, (RAMAKANT PANDEY)
(MANAGING DIRECTOR)

duction are available on wehsfe bitps:mclavuction, auctiontiger.net, 11 is mandatory for a
bidder fo read and agreeing to ihe T&C mantioned thereof.

3. Lard & Building whare hodel was aparated are the asset(s)' proparty of Lavasa Comoration
Limmétad {ir CIRBP) and are spacifically exclisded fram fhe asset(s) undar this auction 1o bath lol
famd Lef 2 of Lavasa Hobal Leniled (in Liguidalion). Reler E-Aucton Process Inbormation
Cacurment 1ar moare debais,

4. Comtact: Mr. Praveen kumar Thevar al +31-97227TEB28/079 6813 6855,/ 854/ 00,
E-mall:praveen thevarcaucliontiger.nel, nell@auctiontigernel Or undersigned (Lagusdator)
comtac detais menbonsd akasye

Eagd. Do NTPC Bhusain, S0SPE Camplex, 1, initiuecal A, Ladhi Rasd,
Frw Dl bi- TIERIE (LM LAA00TGH, TIPS I PR, Bstmite: miprine

SAYA ESTATE (Naresh Kumar)

NTPC Limited

(A Govl, of India Entergrisal
L Eewmding the Pawes feiiar ]

S Ca— | RO o ra ey O VY AT PR, | P —

9810235126

Date : 2nd May 2023 PRAMOD KEUMAR DOEAKLA
FORN A . A O s st e
iy PUBLIC ANNOUNCEMENT Rameshwar Shikshan Prasarak Mandal, Sonpeth's '

{in=aivancy Masokibion Process for J-:--'rura'b f-'-:rsn'ls gidstions, 2015)

SHRI PANDITGURU PARDIKAR

New Delhi Television Limited

= RELEVANT PARTICULARS - .
;'.. :g:;i‘mmwf:ﬂmrﬂzwm dbtor II:::::I Emm P Lo MAHAVI DYA LAYA J S I RS A LA tFE{::;dLEEF':‘II LDELJFBEBEF:I;: ‘:I:fjc?firchana Complex, Greater

3. | Auhonty Lnder which corponate deblor | RoG-Murmbal Tq. Parli (V), Dist. Beed 431128 (MS), Kailash = I, Mew Delhi-110048
- Euﬁﬁwmm i TR Phone : 02446 - 262818 Phone: (91-11) 4157 7777, 2644 6666 Fax: 2923 1740

Identfication Mo of corpomte dekio E-mail:corporate@ndtv.com; Website:www.ndtv.com

WANTED

: 'M”‘j{‘“ﬁ s o N Wil L b o : . Statement of Standalone and Consolidated Financial Results for the Quarter and Year Ended 31 March 2023
| et ' | Applications with the attested photocopies of (Rs. in Lakhs except per share data )
O i ”’"‘“m' LITE the essential documents are invited from the Standalone Consolidated
' Taej : i ¢ - 3 months Current year | Corresponding 3 months Current year | Corresponding
Estimated o o
T dete of dosire of sohency | 251072023 eligible candidates for the post of the following i iy itk Kl il s

description.

The applications should reach to The
Secretary, Rameshwar Shikshan Prasarak
Mandal C/o Shri Panditguru Pardikar
Mahavidyalaya, Sirsala, Tq. Parli (V) Dist.
Beed 431128 (Maharashtra) within 15 Days
from the first day of publication of this
advertisement.

ended
(31/03/2022)
in the previous
year
(Unaudited)
5,822

r———

1,778

(31/03/2023) ended
(31/03/2022)
in the previous
year

{Unaudited)
10,380

| hame - Febmsh Botbra
Req. M.

| IH-H["I'-‘."HZIE-‘ APFm ?E-B-‘E'IJTEI'-BIEZI."IEE?S
Ackiress - 118- A, 181 Floog Vinay Brianye Compie,
188, G5 T Road, Kalina, Semtacone Esst, Ciy - Murmbai
Wahareeshra 400086
Emal - iprakeshbottvaigrmeail com

| Acdrees same as merioned on por o
Emal id - cirfpuosshin@gmsil oom

o [Name and regekalion rumbe of he (31/03/2023) | (31/03/2023) (31/03/2023)
insphaancy professonal acing s
| Intenm resoiuion professional
o, | Address and emal of the intedm
resolion professnnal, a5 negEienasd

with the Board

Particulars

(Unaudited)
4164
(731)

{Audited)
22,065
1.817

(Unaudited)
6,696
(1,367

(Audited)
38,586
4,728

Total income from operations (net)
Met Profitf{Loss) for the period
(before  Tax, Exceptional and
Extraordinary tems)

Met Profit{Loss) for the period
before tax (after Exceptional and

|0, Address and erad o b3 used o
Cowrespondencs with e interim
risobion professons

11, Lt date for submission of daims

12| Clesses of crediors. i any, under
clause J of sUn-aection (BA) of gection
21, asoedained by e inledm esolution

=
Marms the diasa(es) Mot appicatis

{185)

| provgssional | : P | : P | rvation | r extraordinary items)
13, Names of Insohency Professionas Mot applicabks No | ost No. of Post | Reservatio Remark MNet Profit/{Loss) for the period . 3 53
mﬂimlﬁfﬁﬁram 01 Frincipal 01 unreserved | Aided after tax ({after Exceptional and
| {Throe names for gach dass) extracrdina ry items)

Total Comprehensive Income for the
period

Equity share capital

Other equity

Earning Per Share ( of Rs. 4/- each)

{for continuing and discontinuing
operations)

Basic
Diluted:

Form B - For Cladm by Opergfional Crediions Excapt
Workmen Employes

Frm G- For Clain by Financal Creditons

Form [ — Far Claims by & Wordamen or an Employees
Foem E - For Claims' by Authorzed Represeniatva of
Wiorkrmen and Ermployvess

Form F - For Clhainms Dy ofer Creciion

Wit ink: bitps. bl goeindhoma/dovwnioads

Phwsical Acdress: same e merionad on point 3

14,1 |a) Ralewant Formes and
b Dwetanks of authorizad representslives
are Eealalie ot

Notes :

1) Educational Qualification, Pay Scale and
service condition will be as per rules of
U.G.C., State Government of Maharashtra
and Dr. B.A.M. University, Aurangabad.

2) Eligible candidates should submit their
application through the proper channel.

3) No T.A. & D.A. will be paid for attending the = ond

|| I|l|l_ website

Moticg = hareby given that the Natonal Company Law Tribunal, Mumiai Bench-IV has
ordered the commencament af a corparate insolvency resalulion process of the Calvin
Azgncialas Private Limibed on 28/ 0472023,

Thi creditors of Calvin Associales Private Limited, ane heraby called wpon to submat thair
clairns with proad on o before 1205/2023 ta the inferm resolution professional al the
atdress mendioned adgains entry Mo, 10,

The financial creditors shall subrmit thair claims with prool by electronic means only. All other

'| Re |J|1 r||_ with the 5tock Exchange under Regulation 33 of
Annual Financial Results are available an the
te, www.ndtv.com.

(WIAWW. NS mdla ::::rrn ||" www hsclm‘ha com), and on thv:- -:Z-::l"u;-ar Vs websi

crachtors may sulsmit tha clairmes with proof in paerson, by post or by shctronic means, il'ltEWiE!Wi |f i["| Uit&d x ; Wi i E
Submission of false or misleading proots of claim shall stirect penalties. | For Mew Delhi Television Limited
s S . e
Date: May 2, 2023 Rakesh Bothra Sd/- Sd/- E'“:f-ﬂ"_': - Dl‘z“';'ﬂ G TR ID'"-‘““
Fiace: Murnbai Imenim Resolution Professional : ate: a enthil Sinnia engalvarayan
Rag. No, IBBIIPA-001/1P-P-01 756/2019-2020/1 2675 President Secretary d i .

"

PERA CET-2023

o § MIT-ADT VIS wa | (2= sanNJAY
IMPORTANT DATES KA | @ e | iy
m mituniversityacin |  vupune.ac.in i ot die. i
Last Date of PERA CET Result SANDIP| o Spicer | oot | 4 e A
Application Test Dates Declaration @ | @ Seleer | 18 e
20" May 26, 26", 27" 02" June mm mitwpu.edu.in
2023 May 2023 2023 .

. NTEREATHINAL
i CNIVIERSTTY
-

’ DY PATIL @
s IwTREETY

dypatiluniversity.ediin

B8l

Preeminent Education & Research Association (PERA) is an esteemed federation of
State Private Universities in Maharashtra. To seek admissions into the Member
Universities of PERA, an online Comman Entrance Test (PERA CET-2023) is scheduled

across India for the following Professional Programs. a T B

///////// g b

Engineering | Bioengineering | Food Technology
Marine Engg. | Agri. Engg. | Pharmacy | Fine Arts
Design | Management | Law |Education

Architecture . arcn/m. pian Apply Online : www.peraindia.in

et o)

NICMAR

b K
SOMAIYA

VIEARTHAA THIVIAETY

WY BEHO R

vijaybhoomi.edu.in | somaiya.edu nicmar.ac.in

R e B
f JSIA E
-!'m. UNIVERSITY S >

| jspmuni.eduin | ».\IR H "
Vo
= Info@peraindia.in

© 96 06 04 69 68

-

FLAMI

pc:u E[llJ in drpaiu.edu.in flame.eduw.in

1 ENTRARCE
TEET

10 FREMIER
UNIVERSITIES

200+ G &
Pl COBRFES

2 LAKR+
STUDENTS

Followus: €3 ©) @ €

UPTD 1080%
SCHOLARZHIP

f-i-nanci“.ep..in .. .
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